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The present MA is filed for seeking execution of the 

Order of this Tribunal dated 6.8.2004 passed in OA 

2328/2003. 

In pursuance of the Order of this Tribunal dated 

10.1.20 15 passed in the present MA directing the applicant 

to make a representation and also directing the respondent 

to consider the same and pass appropriate orders thereon, 

learned counsel for the respondents has submitted that 

they have complied with the aforesaid Order of this 

Tribunal and passed the detailed order on the same and an 

affidavit to this effect has also been filed. The applicant's 

counsel has also admitted these facts. Hence, the present 

MA is disposed of. No further orders are necessary. 

However, the applicant is at liberty to question the 

order now passed by the respondents in accordance with 

law, if so advised. 
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